'fi l’ IN THE CENTRAL AOMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
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DATE 0OF ORDER : 10-02-1997,

Between :-

U .E .ﬁhalla

. ees Applicant-
And

LS L

1. Union of India, rep. by its Secrstary,
M/a Communications, New Delhi,

- g
N
.

Member (P), Postal Services Board,
Department of Posts, New Delhi.

N i B P

3. Chief Postmaster General, AP Circls,
Hyderabed.

4, Director of Postal Services,

~ City Region, Hyderabad. _

* The Senior Supdt. of Post Officer,
Hyderabad City Division, Hyderabad,
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on
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e UYL TR

) d..Respondanta,

Counsel for the Applicant : Shri S.Ramakrishna -Rao

Counsel for the Respondents : Shri N.V.Raghava Reddy, Addl.CGSC

CORAM:

INL MUN HBLE SHEL HK,RANGARKAJAN : MEMBER (A)
¢ THE HON'BLE SHRI 8.5.JA1 PARAMESHUAR : MEMBER (3J)

(Order per Hon'ble Shri R.Rangarajan, Member (A) ).
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- (Order per Hon'ble Shri R.Rangaﬁajaﬁ, Member (A) ).

|

Heard Shri S.Ramakrishna Rab, counsel far the applicant:

and Shri N.V.Raghava Reddy, standing counsel for the Respondents.

| ;

2. This 0.A. is fPiled praying for a diréctioh to the res-

pondents to consider the applicant f?r promotion -of éacond time

bound promotion te the cadre of HSG fI with effect Prom 1-10-91

i.e. the date whan his junior was a‘dmoted with al 1 conssquential

. t

bene FitSo

K The learned counssl for the applicant now subimits

viee wig appiicant had expired and in'view of that the 0.A. abates, :
. . LT
Hence the G.A. ig dismissed ag sbated. |

4, N order as to costs, e |

<5.JAI PARAME SHYAR) {(R.RANGARAJAN) :
Member (J) 97 Member (A) P
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Qgted:.10th February, 1997,
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0.A.ND,285/93
Cepy te:
15 The sgcratary, M/o Cammunicatians,
New Delhj, -

2, Member (p), Posta) Serviges 8card,
' Departmant of Posts, New Deilhi, -
J. Chier Postmas

Hyderabad.

ostal Sergices, '
. Hydarqhad

5. WST.Supd{--dg— Pask o{?ﬁ‘c
B One ¢ Mr.S.Ramak;igh

dersbad,
'B; One copy to Nr.N.v.Raghaua Red
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%- One cepy to Library,cat
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,Hyderabad. _ r
(c7 1@, One duplicatg copy,
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‘ THE.CENTRAL AOMINISTRATIME TRIAUNAL
- HYDER.B3.D 3EZINCH: HYDERABAD

THE HON'BLE SHRI R.RANG.REJAN: M(A)

AND
THE HON"BLZ SHRI B.513~1 BARAMZSHUAR]

[ h ' | m(3)
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